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. Date Of otder 3 23.8. 2002

Pmaent : Bon‘ble Nz, B P. Singh. Adninistrative Member
m'ma nr. ¥, pmaty, Ju:liciul Member
BHARAT YADAV
.. w
. WNECH OF INDIA & ORS.

Tor the applieant ¢ Dr, R,G, Ram, eounsel |
For the respondents s Mr, B, Mukherjee, eotnsel

l'he M A.l@. 449/2001 Ras been f.iled fox: mstoration

of the 0.&. l’he M.A.lo. 450/2001 has been filed for condonation,

of dﬂlay. :

&’

2. . Having heand the 14, cmmsel £or the. pazties. both
.- the M. As are allowed, Let the 0.A, be liated on 14.1.2003 for

hearing. . 39 order as to eosts,
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